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MR. CHAIRMAN: Shri T. N. Chatur-
vedi. Many hon. Members whose names 
are there, are not present. Therefore, I am 
allowing one more question. 

SHRI TRILOKI NATH CHATUR-
VEDI: Sir, I thank you and I also thank the 
absentee Members. The reply given by the 
hon. Minister is formal and ritualistic. It is 
all the more surprising that a Government 
which swears by cooperative federalism 
and better partnership with the State 
Governments gives this kind of a reply. 
Part (a) of my question is this. Since the 
quality of implementation and the 
character and nature of the scheme have 
been questioned, as is evident from the 
questions already pu! by the hon. 
Members, will the Minister consider a 
proposal to have a committee to look this 
particular problem? Part (b) of my question 
is this. Since this is a very important 
ingredient of social assistance programmes, 
since Bcvcridgc Committee was set up in 
U.K. and since then we have also been 
talking about this kind of an effort as was 
called for, will the Minister consider 
having some kind of a joint machinery of 
representatives of States and of the ESI 
Corporation to ensure that at least the 
implementation is more satisfactory and if 
there arc obstacles and difficulties on 
cither side, they would be removed ex-
peditiously in the interest of the labour? 

SHRI M. ARUNACHALAM: My ans-
wer to part (b) of his question is, the ESI 
Corporation itself is representative of the 
State Government, the trade unions and the 
employers. If he has any other suggestion... 

SHRI TRILOKI NATH CHATUR-
VEDI: What about a committee? 

SHRI M. ARUNACHALAM: I am 
coming to that. If the House feels that we 
need a committee, I have no objection. 

SHRI TRILOKI NATH CHATUR-
VEDI: Sir, when this matter is discussed in 
the State legislatures, they blame the 
Central Government. The Labour Ministry  
comes   under   the   Central   Govern- 

ment. This is Parliament of the country. 
Rajya Sabha is a Council of States. This 
kind of a reply here is inadequate. The hon. 
Minister is very experienced. I know he 
shares the agony expressed by the hon. 
Members. Therefore, he should be much 
more sensitive to the questions which have 
been put by Shri Gaya Singh and other 
hon.  Members. 

SHRI M. ARUNACHALAM: That is 
what I am saying. If the House so feels, 
then I am prepared to constitute a Com-
mittee to go into the details. 

�� ����� �ह� : (� घ�@�� �� �+ �� 
�	�?� ��+$�, 

SHRI G. SWAMINATHAN: Will the 
Minister come forward to convene a 
meeting of the party leaders so that we can 
discuss this matter of importance for 
labourers? Will he come forward to form a 
Committee of the party leaders of Rajya 
Sabha so that we can discuss this matter 
with the Minister? 

SHRI M. ARUNACHALAM: I will 

examine   it   if  he  so  feels;  I   have  no 

objection, as I told you. 

 
 

*27.  [The Questioner (Dr.  Jagannath 

Mishra)   was  absent.   For  answer  vide 

col. 34 infra.] 

Shutting  Down of two blast furnaces in 
Bokaro and Bhilai Steel Plants 

*28. SHRI JALALUDIN ANSARI: 
SHRI GAYA SINGH: 

Will the Minister of STEEL be pleased 

to state: 

(a) whether it is a fact that the Steel 
Authority of India Ltd. (SAIL) has shut 
down two of its blast furnaces in Bokaro 
and Bhilai Steel Plants; and 

(b) if so, the details thereof and 
reasons therefor? 

† The question was actually asked on the 
floor of the House by Shri Jalaludin 
Ansari. 
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THE  MINISTER  OF STEEL AND 

MINISTER OF MINES (SHRIBIREN-DRA 

PRASAD BAISHYA): (a) and (b) One blast 

furnace in Bokaro Steel Plant has been shut 

down and another in Bl  ai Steel Plant is to 

be shut down in February, 1997.   The Plants 

propose to carry out capital repairs in these 

blast furnaces,  
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SHRI BIRENDRA PRASAD 
BAISHYA: Sir a decision was taken in the 
technological and commercial interest of 
the company. It is shut down due to capital 
repairing and generally it would take three 
to four months and I believe after three to 
four months these blast furnaces become 
capable of working but before starting the 
furnaces the Ministry 

† [ ] Transliteration in Arabic script. 

and the Steel Authority of Inoia have to 
examine the market conditions also be-
cause there is a sluggish market. Regarding 
the second supplementary, due to the shut-
down of the blast furnaces, number five at 
Bokaro and number three at Bhilai, there 
will be no harassment, there will be no 
problem for any labourer. They will get 
their salary as usual, they will not be 
retrenched from their jobs. 
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é ╓ ›Ώ ĶŢſ  ŗ΅ Â ŀˆ ›Έ 

SHRI BIRENDRA PRASAD 
BAISHYA: Sir, it will take three to four 
months. It will be shut down from January 
and from January it will take three or four 
months for repairing but before starting the 
blast furnaces again, the Steel Authority of 
India is likely to look into the market 
conditions also. 

U� $� V�ह : 	���� ������ 	ह��, 
	ह��, 	- (���  	�e	 �� 	#.� !� �� ������ 
���� /�ह�� ह0# �� �� �� �#9#3 	+ ह�:� �� �0�� 
!������ �+, 9����2 5�  ����' �� \��&� 
S���� ह� 9#� �ह� ह<( ह-, 9����2 ��  ���-
(�� �� �<V1$ �� ��:� ह� $� ह-, ह�:� �� 
&�P� ह��� /��ह� �� 1� ��:� 	+ ��\�	 �ह6 ह-, 
	- 9����2 5� ����' ���� !$ह �+ 
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(� ह0#, ह ����  ��#/ ��� ��  :������� �� ह� 
��!a� ह8 �� (! ह	��� ��1 	+ ��' &��� �� =��� 
�ह6 �ह� ह-, ��$ (�� 9����2 5� ����' 	+ ��=2 
��= �� �F� ह<( ह-, \��&� S���� �� ��$ (�� 
�8�� ���� �� ह	��� ���$��  �, 
�� ��=� �� ��$ (��� �ह�# �F� ह<( ह-, :���  ��� 
9����2 5� ����' 	��w � 	� !$ह �ह6 ह-, ह	�� !� �ह�# 
�8�� ��� ह- :��� �=�� �� �� !$ह �ह6 ह-, �� 7� 
ह �ह� �ह6 ह- �� :������� ��  9�� !� ह	�� ������ 
x0�� 65 ���1� �� 25 ���1� �� ह8 :���  ���� ह 
y0! 7��#���� 	+ ��1 	+ ( �ह� ह8 5� ह	��� M��� 
:t����� &��� �� �9>� �ह6 ह� �ह� ह8? �#9� �� 	��� 
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���71� 9l $� ����� ह	 &��� ��  ��	 �ह6 9l� 
����, ����� 	��w � �� ��!�1� 9ह<� =��9 ह8 ���-
��:� ह	��� ��/��� ह8 7��� !���� 	+- \��&� 
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!���� /�ह�� ह0# �� 7� ह ��!�1� �ह6 ह8 �� 
:������� �� ���� ��  ���� &��� �� !� ������ 
x0�� �	 �� $' ह8 5� �!���  ���� 9�ह� �� &��� 
( �ह� ह- :��� �!ह �� ह�# ��  &��� �� �9>� �	 
ह� �ह� ह8? 9ह<� �� ������ �# ����# �� �� ?�. 	+ ह8 
5� �0��� !8�� 	8�� 	#.� !� �� �ह� 	- /�ह�� ह0# �� 
	#.� !� :��� ह�:� ��  ��	�� �S�' �+ 5� ����� 
!� ह	��� �< ��$ �� "�� �0H� ह8 �� ����� �� ��� � 
ह�, ��!�! �� 	�	�� ह-, ���+1� �ह6 ह� �ह� ह-, 
(�:� �ह6 ह8 ����� !� :��� ����1���� ������ 
 � :��� ���$���� (3�� �� – 7��� (��� ���$�� 
�	 �� ��� ह8 �� :���  ���� ����� �� 
����1���� �� �	 ह� $� ह8, �� �� ���� �U2 �� 	- 
	#.� !� �� :u� /�ह�� ह0#, 

SHRI BIRENDRA PRASAD BAI-SHYA: 
Sir, I do agree with the hon. Member that the 
year 1996-97 is a very difficult year for the 
steel industry as a whole and the Steel 
Authority of India in particular. While the 
input cost has been going up, the sluggish 
market conditions have not changed which add 
up iO the inventory in the steel production. 

I do agree that the price of coking coal has 
been increased twice by 27-28% within a 
span of six months. I do agree that the MP 
State Electricity Board and the Orissa State 
Electricity Board have increased the power 
tariff by 2%. I doagree that the petroleum 
price hike had an impact on the steel 
Industry. I have further to agree with hon. 
Member Gaya Singh that the imposition of 
2% special customs duty in the last Budget 
also had an impact on the steel industry. It 
is true that the steel production is going up. 
But the market position has not improved. 
So, this year is a very difficult year for the 
steel industry as a whole. 

The Steel Authority of India and the 
Government of India have already taken 
\arious measures to overcome the problems. 
We have taken up the matter with the Coal 
Ministry. We have req ^sted it to allot 
sufficient quantity of cooking coal Block. 
We have requested the Finance Ministry 
also not to reduce customs duties in the 
interest of the Indian steel industry. My 
Ministry has already held consultations with 
other concerned Ministries. As I said, we 
have requested the Finance Ministry not to 
increase the excise duty... (interruptions)... 

SHRI TRILOKI NATH CHATUR-
VEDI: These are internal problems. The 
Ministry is supposed to consult other 
Ministries. What we want to know is the 
result of his consultations. What is the 
result of the consultations? 

SHRI BIRENDRA PRASAD 
BAISHYA: Sir, I have given the...(inter-
ruptions)... 

SHRI TRILOKI NATH CHATUR-
VEDI: Sir, we don't want lectures. We 
don't want his lecture on steel industry. 

SHRI BIRENDRA PRASAD 
BHAISYA: Sir, the hon. Member, Gaya 
Singh, has asked some questions. I am 
giving the actual facts' and figures. I would 
like to apprise the House of the actual facts 
and figures. 

SHRI H. HANUMANTHAPPA: 
Sir, we want an answer from the 
Government of India and not from the 
Steel Ministry.   We want an 
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answer from him on behalf of the 
Government of India. 

MR. CHAIRMAN: He is giving the 

reply. When he is giving the information, 

you should not object. 

SHRI H. HANUMANTHAPPA: That is 

what is   happening inside 

SHRI SUNDERSINGH BHAN-DARl; 

Mr. Chairman, Sir, please see how the 

Ministry is functioning: They are not 

concerned with.. (interruptions)... 

MR. CHAIRMAN: No Minisuy 

functions in isolation. 

SHRI SUNDER SINGH BHAN-DARI: 
Why should he explain all these things 
here? .. (Interruptions). . 

SHRI G SWAMINATHAN: There is a 
lack of co-ordination among different 
Ministries. This is what he is explaining 
here. 
SHRI BIRENDRA PRASAD BAISHYA: 

Sir, there is no lack of co-ordination 
between ray Ministry and other Ministries, I 
am confident that the Ministry of Steel will 
get these benefits in the com -ing Budget- I 
am also confident that it will be possible 
for the Ministry of Steel to overcome this 
type of a situation. 

SHRI SUNDER SINGH BHAN-DARI: 
Is it a  Budget leak ? ... (Interruptions)... 

SHRIMATI RENUKA CHOW-

DHURY: This is Budget optimism. 

SHRI K. M. SA1FULLAH: Mr. 
Chairman, Sir, I would like to know from 
the Minister whether there is any bar from 
the Government of India on the Steel 
Authority of India in appointing more 
dealers for the convenience of the public. 

SHRI BIRENDRA PRASAD 
BAISHYA : Sir, this question is 

not related to the original question-   I need a 
separate notice for it 

�� ��$� ��(� : 	ह��, 	- (���  	�e	 �� 
	���� 	#.� !� �� !���� /�ह�� ह0#, ह ;�� ह8 �� �� 
�@� ��1�@ G� �� &��� �#�&Q� �� ह��� 9ह<� 9<�� ह-, 
����  9��!0� �� ह	��� �L\�� ��7�� ��  ����' &��� 
5� 9����2 &��� 9ह<� "}H� ��!�1� 	+ �ह� ह-, ��L~� 	+ 
�ह� ह-, ����� "9 ����  ��� &��� 9�/�� ��  ��� ��' 
	�`�� �ह6 ह-, ���� �� �!ह ह ह8  �� ह	��� ह�# �� 
9�� ह<� &��� �� ��	� 9ह<� ]��� ह��� ह- �#����1�� 
&��� ��  	<��9�� 	+, �0��� �!ह ह ह8 �� ह	��� ह�# 
&��� �# !�k1� ��  ��� !� %�& � ह��� /��ह�, �ह �ह6 
ह- " �� ��-�� ���� &��� �� =�� 9ह<� �	 ह-, j�� 
L& �� 	+ 7� 	#.� 	ह�� ह 9���� �� ���11 ��+$� �� 
����� 30 �� ������ �����2 �� &��� �#�&Q� 	+ 
	R�� 72 ���� !� �ह� ह- !9�� ह	��� ह�# �� �# ���2 ��  
��	�� 9ह<� 9F� ��\�	 ह-, �9 9�ह� �� ������ ��7�� �� 
�# ���2 ��+ 72 	R�� ��� !�� &��� 	��<S� �< � ���� 
��  ���? �K �� ह	��� �� ���� �� !��9 ���!�, 

SHRI BIRENDRA PRASAD 
BAISHYA: Sir, after liberalisation of the Policy, 
the Ministry of Steel is not required to give a 
licence for setting up any steel industry in the 
country. 

�� ��घ�$� : ������ 	ह��, 	���� 	#.� 	ह�� �� 
ह 9��� �� 	��	� ��  ��� 9#� �� $' ह-, 	ह��, 
�}/�' ह �ह6 ह8, ह �� �� �� 9ह��� 	�. ह8, �ह�� �9� 
&�� 	+ 5� 9�� 	+ =<� �� :�ह��� &����� ��� ह8 �� 
����  ���� �	 ̀1� ह-, 	- ह �ह�� /�ह�� ह0# �� ह 
9����2 &��� k��#� �� 	�	�� �ह6 ह-, 	- ह !���� 
/�ह�� ह0# �� 	e ���1 ��  ����� &��� k��#� ������ 
��7�� 	+ 9#� ह<� ह-? 7� ���� ���� �ह6 ह- �� 
(���� &��� �� ������ x0�� 9ह<� �	 ह� /<�� ह- 
����� 	�`�� 	+ ह�# �� (��� &��� �9� �ह� ह- 5� 
!� ��1 	+ & ��� :t����� ह� �ह� ह-, �ह 	�`�� 	+ �9� 
�ह6 �ह� ह- 5� 	�`�� 	+ &��� ����-"� ह� $� ह-, 7� 
���� ह ���� ह8 � �ह6 ह-? ....(!�����)... 

�� ��$� ��(� : 	- �� ह6 !���� /�ह�� ह0# 
....(!�����)... 

SHRI BIRENDRA PRASAD BAISHYA: 
Sir, I would like to inform    the hon. Member 
that when I gave the answer  I  admitted  that   in  
the   better technological and commercial interest 
of 
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the company, the Steel Authority of India 
had decided to shut down blast furnaces at 
Bokaro and Bhilai. 

�� ��घ�$� : 	��� !��9 �ह6 (�, 	e 
���1 ��  �	�	 ���=��� 9#� �F� ह<� ह- � �ह6, 
ह �� 	#.� !� 9���#,  ....(!�����)...  	#.� !� 
�� !��9 �� �0�� ह��� ���!�  ....(!�����)...  
!��9 �ह6 (�  ....(!�����)... 

�� ��$� ��(� : 	#.� !� �� !��9 �ह6 
(�  ....(!�����)... 

SHRI R.K. KUMAR : He has not repli-
ed about the impact of imports. 

�� ��* ���� ��. ���
 : ��, 	- &��� 
�#�&Q� �� (�� ह0#, 	#.� 	ह�� �� �ह� ह8 �� ह 
��<"� 1�-��h� ह-, ह ����� ह� �ह� ह-, 9�� 
	+ :�ह��� 7����S�' ��� ह-, ���	� ��� ह- �� 
��&���� ���� "�$ ह-, :��� �ह�� �H��� 
$�, (! �� �R �	�� &��� k��#� 9#� �F� ह<� ह-, 
	- ह !���� /�ह�� ह0# �� �� ���� &��� k��#�� 
�� ����"� ��  ��� 9#� ���� ��  9!� 7� ����  
"�O���1� ���� �� ��' k��� ह- ���� ($� 
/��� ���71� 9l ��+ ? 

SHRI BIRENDRA PRASAD 
BAISHYA: Sir, I would like to .clarify that 
1 am not misleading the House. From the 
very beginning, I have given a categorical 
answer that in the better technological and 
commercial interest of the company, blast 
furnaces at Bokaro and Bhilai have been 
shut down. I am not misleading the House, 
Sir. I have given an appropriate and correct 
information. 

SHRI VEDPRAKASH P. GOYAL: 
Would the Minister like to tell us about the 
upgradation which is going on in these 
plants? 

MR. CHAIRMAN: Question Hour is 
over. 

WRITTEN   ANSWERS   TO   

STARRED QUESTIONS 

Export of Rice by FCI 

*21. SHRI V. HANUMANTHA RAO: 
Will the Minister of FOOD be pleased to 
state: 

(a) whether Food Corporation of India 
(FCI) exported rice in 1995-96 and 1996- 
97; 

(b) if so, the quantum of rice exported 
by FCI in above mentioned two years; 

(c) the quantum of rice to be exported 
by FCI in 1997-98; and 

(d) the full details of such projections. 

THE MINISTER OF FOOD AND 
MINISTER OF CIVIL SUPPLIES, 
CONSUMER AFFAIRS AND PUBLIC 
DISTRIBUTION (SHRI DEVENDRA 
PRASAD YADAV): (a) and (b) The FCI 
has not directly exported rice in 1995-96 
and 1996-97. However, against the 
authorisation given by the Government for 
export sale for the purpose of export upto 
30 lakh tonnes of fine and superfine rice in 
1995-96, and upto 5 lakh tonnes in 1996-
97, FCI sold for the purpose of export to 
exporters, both in the Private and Public 
Sectors, a quantity of 14.90 lakh tonnes in 
1995-96 and 0.52 lakh tonnes in 1996-97 
so far. 

(c) As of now there is no proposal for 
export or for sale for purpose of export of 
rice by FCI in 1997-98. 

(d) Does not arise. 

Recommendations of Abid Hussain 

Committee on small enterprises 

*23. SHRI RAM JETHMALANI:  

SHRI RAM GOPAL YADAV: 

Will the Minister of INDUSTRY be 
pleased to state: 

(a) whether Government have received 
the report of Abid Hussain Committee; 


